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1. On 17.01,.2022, Mr. Saniiv Srivastava, Member (TechnicalJ will do the chamber work

2,IntheeventofnonsittingofaBench,theadjourneddatesoflistedmatterswiilbeavailableon
the website www.cestatnew qov.in in the link "Daily orders"/"court proceedings"'

By Order

&-
(Bineesh Kumar K. S.)

Registrar

Copy to:-

SPS to Hon'ble President/Hon'ble Members, CESTAT, Mumbai/P A

Registrar/Deputy/Assistant Registrar, CESTAT, Delhi/Bar Association/O/o

, Commissioner (ARJ/Notice Board/Website/Cuard File/0ffice Copy'

to
Chief

!-

Deputy Registrar

WORKS
ASSIGNED

CORAMPERIOD

Customs and
Service Tax
Division Bench
matters

Mr. Anil ChoudharY, Hon'ble Member
Mr. Raju, Hon'ble Member (Technical)

[Judicial) and

o 21.07.2022
om 18.01.2022

Excise Division
Bench matters

Mr. Saniiv Srivastava, Hon'ble Member [Tec
Ms. Rachna Gupta, Hon'ble Member (ludiciall

hnicall and

Forenoon
o 27.01,.2022
rom L8.07.2022

Single Member
Bench matters

Ms. Rachna GuPta, Hon'ble Member 0udicial)From 18.01.2 0 2 2

o 21,.07.2022
fternoon

F.No. O1(03)/Rost er /CESTAT /2O22
Customs, Excise and Service Tax Appellate Tribunal

West Block No. 2, R.K. Puram, New Delhi-110066

Dated:17.01'2022

ORDER NO. 12 of2022

Hon,ble President is pleased to partially modify the roster order no.

1,68of2O2tforCESTAT,NewDelhifrom18.01.2022Lo2l'Ol'2O22as


